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[ FORM A B

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Parsons) Regutations, 2046)

FOR THE ATTENTION OF THE CREDITORS OF
Ws. ANSAL PROPERTIES AND INFRASTRUCTURE LIMITED
RELEVANT PARTICULARS
1.| Name of Corporate Debtor Ms. ANSAL PROPERTIES AND INFRASTRUCTURE LTD.
2.| Date of incomparation of Comparale Debtar | 30.06 1667
3.| Authority under which Corparale Debtor Rﬁisuaf of Campanies. {Delty)
1S N0arpovated ! regist urder Companies Acl, 1956/ 2013
¢,| Comporala Isanbly No. i Lienited Liabdily | L45401DL1967PLCO04750
Ientification No. of Derparate Qehice

5.| Address of the magistered office and 115, Ansal Bhawar. 16, K G Mary, Mew Dethi -110001
perincipal offica (# ary) of Carpeeata Deblor

8.| bnsolvency commencemend dake in 17032020, heirg date of order passed by Hon'ble NCLT
respact of Carporate Debior {inernation recived by IRP ¢ 17,03.2020)

T.| Estimated date of closure of insclvency | 13.05 2020
resollicn process

8 |Name and Ragislration numbar of e | Amarpal

insohency professional acing as NN | Reg, Mo.: BBUIPA-DOVIP-PH1SS472016- 1012411
Resolution Professicnal , , :
9| Address & emai of the interim resuiuion | Offics No_ 401, DDA Buiding - 2. Disll Centre,
peofessiaral, as.registered with the board | Janakpuri, Mew Deli - 110058

Email ; amarpal@icaiorg

10 Adcress andf e<mad to be used for B4, 2nd Floor, Udyag Vihar phase - 5, Gerugram,
nomrespandancs with the Inferim Haryenp - 122016
Resollion Professicnal Email; cirp.ansalapi@gmatl com

.| Lasldate for submission of claims 31032020

12 Classes of crechioes, rggﬁm clayse (b} | Alioee under rea estate project
of sub-sacion [GA]of sogien X1, accada

by the Interim Ressiylion Professional
13| Bames of insavency professicals idenified | 1. Mr. Kailash Chandra Jain

loactasauthensed rpresentative of craditors | 1P Reg. Na.: IBBUIPA-DOVP-PIISTI2018 201912407
nadess (reerames breachdass) 2. M. Ranjeet Kumar Verma

IP Req. Na.. IBBIPA-DOZIP-NOOI01/2017-18/10859
3. Mz, Satendar Kumar

IP Req. Mo BBUPA-0011P-PIASL2016- 2019112429
94, &) Relevanl Forms Wab I - hitps bk goerdnomedéownioads

[0} Farms can be downioadad Trom The Inschency anc Bankngrioy Board of Incia {1BB))
7th Floor. Mayur Bhawan, Shankar Market, Connaught
Circus, New Dalni-114001

Hoficz is hereby given that the Mations Comgpany Law Trtunsd. Delhi Bench -l has ordersd the
wrmencement of a corporsts insohency rescligion prooass of the Mis, Ansal Properties and
Infrastructure Lid. on 17.03.2020,

The craditors of Mis, Ansal Properties and Infrastructure Ltd,, are hereby calied wpon to submit their
camng wilh proof on orbefore 31,03,2020 to the interim resclution professional at the sddress menticned
aganstentry No. 10.

The proal of daems is 1o be submillad by way o th falkawing spaciliad forms :

«Form B -Proalof claims by Cperabonal Creditors except workmen and employees

~Form C - Pmafoldaims by Firancial crediors

~Form CA-Preol of Claims by Finanvia Crediors being aliofles in a class (Home buyers or Aottees)
~Form D-Proafol daims by'Warkmen andlor employess Financial cradilors

«Form E « Praofof claims by Authorsed Represenative of workmen and employees

-Form F-Proof of claims by Crediars [other then operational Creditors and Financial creditnes)

The fnancia credilors shall submil their claims wilh proof by electronic means only. All céher creditars
may submil the daims with proalin parsan, by pasl or by elesiranic magns.

Afinancial credeor belanging 1o a class, as lisled against the entry No. 12, shall ndicale ils cholce of
autnonsed fepresentative from ameng the tree insolvency professionals listed againat eniry No 1310 act
asaulhonsed representalive ofthe dass [Alkates under real estale project] n Form CA),

Submission of false ormisleading proofs of ¢laim shal airact penaltivs.

Sdi-
Dater 18032020 Name and Slgnature of Interim Resolution Professional. Amarpal

| Place: New Dethi Registration No.: IBBYIPA-001/IP-P01584/2018-2019/12414
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- FORM A }
PUBLIC ANNOUNCEMENT A
ion 6 of the Insolvency and Bankruptcy Boar ndia
(!ni}w}l?gﬁzsggel;lgﬂgign F?roc:ss for Cofg‘orare Persons) Regutations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
M/s. ANSAL PROPERTIES AND INFRASTRUCTURE LIMITED
RELEVANT PARTICULARS

Name of Corporate Debtor Wis, ANSAL PROPERTIES AND INFRASTRUCTURE LTD.

2.| Dale of incorparalion of Corporate Deblor | 30 06 1967

| Auterity under which Corporale Deblar istrar of Companies. {Dgik)
! ishctcm)craa‘ee ! register:go urder Companies Acl, 1956/ 2013

4. | Camporate [dentity No. / Lmited Liabdity | L45101DL196TPLCO04TEY
|dentificabion Na. af Dorporate Debloe

5. | Acdress of the registered office and 115, Ansal Bhawan, 16, K G Marg, New Dehi -110001
pencioal office ( any) of Gorporate Debtor

6 | \solvency cammencemant dste in 17032020, beiny dabe of cecnr pm:ad nyHm‘bm@f
respact of Carporata Debior {insmation received by IRP on 17.03,2020)

T | Estimated date of closure of ingoivency |13 06.2020
resokition process

8 |Name and Registration pumber of the Amarpal

insohency professicnal acing 8 tefim | Reg, No.: SBUIPA-D01IP-PH1SBAZ018-1012411
Resolution Predassional

9| Address & emai of the interm resclution | Office Mo, 401, DDA Buiiding - 2. Uistt Centre,
prodessional, as registared wilh the board | Janakpuri, New Dehi~ 110068
Email : amapal@icaiaryg

10,| Address and a-mal to be used far £-96, 2nd Fionr. Udyog Vihar phase - 5, Gurugram.
corespandancs wih tha trletim Haryana ~ 122016
Resottion Professional Emall: cirp.ansalapigmat com

11 | Last data for submission of claims 31032020

12| Claseess of wedbors, if any, under clause (b)| Aliafee under read estabs project
ot sub-secion [6A) of sacion 21, ascertaned
by the Inlerin Resclution Prodassional

13.| Names af insnivancy profassions’s iderdfied | 1, Mr. Kailash Chandra Jain

I8 as authorsed represerdative of crediiors | IP Rag, Mo, IBBIIRA.COTP-PIHSTAR048 201812407
nadass brog rernes kireachdass) 2. M, Ranjeet Kumar Verma

(P Reg, Wo.: IBREIPADIIP-HO0IH2017-18110858
3. My, Satendar Kumar ,

P Reg, Mo.. IBBUIPA0011P-PO1SBIV2018-2019/12429

14| 2] Relevant Forms Web lew: hips: bk govaniromeddownioads

y Farmg can be downbaded om The Irsclvancy and Borknptey Board of lndia {IBBI)
Tl Floor. Mayur Brawan Sharkar Markel, Connaughl
Cirtug, Meow Duku- 110001

| bate 8.0, 2020 Name and Signature of intarim Resolution Professional: Amarpal

Nedica 15 haneby givan thal the Mational Company Law Tabunal Delli Berch -8 has ordered the
comenencameant df a corporate insohency resolution process of the Mis, Ansal Properties and
Infrastructure Ltd. on 17.03.2020.

The crocilors of Mis, Ansal Properties and Infrastructuse Ltd., am hereby calisd upon o submit thair
s wilhs peool on o bafore 31,03.2020 by the inlerim rasolution professional al he address mentionad
aganisienlry Ne. 10,

Thie proof of clasms i to be submitted by way of the following specified forms

-Form B-Proofof claims by Operatonal Creditors except workmen and employees

-Form C-Proofol claims by Financial crectors

«Form CA - Proof of Ciaims by Fnancai Crediars besny alotles in a ciass (Home buyars or Alioties)
=Form D - Proofof daims by Workmen antior employees Financial creditors

-Form E - Proof of claims by Authorised Regraserdative of workmen and employees

~Form F-Proofal claims by Credtors (olher than operatonal Crecditors ard Financal cradilors)

The fnarcal cedilors shab submil thelr claims with peoal by electronic means only, All ofer craditors
endzy subenit Ifv clasms weth proofin person, by post or by elecinanic means.

Afinancial credtor belongng 10 8 class, as listed against the antry No, 12, shall indicate its choice of
authorisad represerdative fram among the three insolvency profassionals listed aairst eniry No. 13 to act
as euthnnsed reprezantalive of the class JAlltee under real estale project]inForm CA),

Submission of talse or misleading proofs of claim shall attract penalties.

Sdi-

- | Place: New Dehi R@gisf;gtign No.: [BBYIPA-001/IP-PO1584/2018-2019/12411 J
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FORM A )
PUBLIC ANNOUNCEMENT
~ (Under Regulation 6 of the Insalvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Reqgulations, 2016)

ON OF THE CREDITORS OF
3 AND INFRASTRUCTURE LIMITED
RELEVANT PARTICULARS

|Name of Corporate Debtor Ws, ANSAL PROPERTIES AND INFRASTRUCTURE LTD.

1
2.| Dale of incorparalion of Corparale Debtor | 30 06 1967
3| Auterity under which Corporale Deblor R:jistrar of Companies, {Delhi)

18 noarporsted ! registered urder Companies Acl, 1956/ 2013

4.| Caporate |centity No. / Lmited Liabdity | L45101DL1967PLC004759
Identificabon No. of Dorporate Debloe

5. | Adress of the registered office and 115. Ansal Bhawan, 16, K G Marg. New Cethi-110001
pencipal ofios (4 any) of Carporate Debitor
6. | nsclvency cammencemant date in 17.03.2020, beirg dale of crcer passed by Honble NCLT
respaect of Corporate Debilor {irmation received by IRP on 17.03,2020)

T |Estimated date of closure of ingovency | 13.09.2020
resollion process

8 |Name and Registration rumber of the | Amarpal

irsohency professicrat acing 85 Interim 1§ . 1
sl et acing Reg. No.: BBUIPA-DO1P-P15842018-15¢12411

9 |Addrass & emat of the interm resclufion | Office Mo. 401, DDA Buiding - 2. Distt Centre,
profassianal, as registared wilh the hoard | Janakpuri, Naw Defi - 110068
Email : amarpal@icai arg

40,| Address and a-mai to be used far 896 2nd Flogr, Udyop Vihar phase — 5, Gurugram,
conespardencs win the Interim Harpana - 122018
Resolution Professional | Emalt: cirp.ansalapifigmad com

11| Lastdate for submizsion of claims 31032080

12| Clases of crediors, il any, under clause (bj| Aliotee under resl estata project
o subrserdon (BA) of sacion 21, senersned |
by the Inlerim Resclution Profassional ’

13,| Mames of inzdvency professicnes iderdfied | 4, M, Kaillash Chandra Jain -
Iacs 35 uthorised represertalive of cradions | IP Rag. Mo.. IBBHPA-LO1P-PHSTIR01E -2013412407
nacass (lFros rames reachdass) 2. Mr. Ranject Kumar Verma

[P Reg. Ko, IBERIPADIZAP-HG3) 420171810859
3. Me. Satendar Kumar

1P Reg, M., IBBVPA-O01AP-POISAN2018-2019/112429

14| 3] Relerant Forms Web Ik hilps. bt grvenhomeldewnioads

) Forms can be downipaded Trom | The Irsclvency and Banknapley Boand of India {IBBI)
TIh Floce, Mayur Brawan Shanka: Market, Connaught
Cincus, Nenw Dk - 110001

Notica i hereby given hal the Mationa Campary Law Tribunal Delhi Bench - has ordeced the
eamenencamant of a corporete inscbaancy resclution prooass of the Mis. Ansal Properties and
Infrastructure Ltd. on 17.03.2020.

The creditors of Mis, Ansal Properties and Infrastructuse Ltd,, are hereby calied Lpon o submil thair
s with prool on of bafore 31,03,2020 to the inlerim rasolution professional al the address menticnad
aganstentry No. 10,

Thie prosf of cdzms 5 to be submitted by way of the Solkowing specified forms .

-Form B -Proafof claims by Operasianal Creditors except workmen anc emplayees

~Form C-Proofof claims by Financial credbors

-Form CA - Prood of Ciaims by Fnanaial Credsors bery aloties n a cass (Home buyers o Alollses)
-Form D~ Proofof daims by Workmen antor empleyees Financial creditors

-Form E - Proof of claims by Authorised Represerdative of warkmen and employees

-Form F—Proof al daims by Credéors (olher ihan operational Creditors and Financal credilors)

The fnarviai creditors shal submil el claims with pecol by electronic means ony. All ofer crodtors
fnary subenil 1fve clans weh proofin person, by post or by efeclonic Mmeans. o .

A financial credeor balonging 1o 8 class, as listed against the entry No. 12, shall indicate its choice of
authorisad represeriative fram amorsg the three insolvency professionals listed against entry No.13toact
a5 aulhonised represantalive of the dass [Alltee under real estale project] in Form CAl

Submission of false or misleading proofs of claim shall attract penalties. sdl

Ciates 18.03.2020 Name and Signature of intarim Resolution Professional: Amarpal

| Place: New Dethi Registration No.: IBBUIPA-001/IP-P01584/2018-2019/12411)
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FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insalvency and Bankruptcy Board of India
{Insolvency Resolution Process far Corporate Persons) Regutations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
M/s. ANSAL PROPERTIES AND INFRASTRUCTURE LIMITED

RELEVANT PARTICULARS
! Name of Corparate Debtor | Ms. ANSAL PROPERTIES AND INFRASTRUCTURE LTD.
2, Dale af incorparation of Corparale Dabtor | 30 06 1967 T
3 [Autherity undee which Corporals Dablor istrar of Companies, [Delki)
is ncorpoesten | ragistered under Companias Acl, 1956/ 2013
4,| Camporate Icentity No. / Limited Liabdity [ L45101DL1967PLCO04759

Identification No. of Dorporate Debloe

o

Acdrass of the registered office and 115, Ansal Bhawan, 16, K G Marp, New Dethi -110001
principal offioa (4 any) of Corporate Deblor

6. | bnsolvency commencemant date in 17v032020,bmmdmdorur?omdu Hondle NCLT
n:? i 03,202&

respact of Carporato Dabior {in%mat med by IRP on 17.
7 | Estimated data of closure of insolvency | 13.09.2020

resokilion process
8. [Name and Registration number of the

! ] Amarpal
insohency professional acing as Ineim | Reg. No.: @BUIPA-0011P-PHISBAZ016- 401241
Resolution Profassional

w)

Address & emal of the intern resolution | Office Mo, 401, DDA Buiding - 2. Distt Centre,
professianal, as registered wilh the board | Janakpuri, New Deini — 110058
Email : amarmpal@iai.org

10,| Address and a-mai ta be usad for B-98, 2nd Fioor. Udyag Viher phase - 5, Gurugram,
corespondence with the Inderim Haryana - 122018
Resoltion Prafessional Emall: cirp.ansalapyBgmai com

11.| Lastdate for submission of claims 31032020

12, Classes of crechlors, Hl any, uncer clause (b)| Allolee under redl estata project
of sub-section (8A) of 52c90n 21. escenained
by the Inlerim Resolulion Profassicnal

13, Names ol insalvancy professicnats iderdfied| 1, Mr, Kadlash Chandira Jain

o0t as authonsed representative of crediors | 1P Reg. No. IBBHPA.LO1HP-PO15732018 -201812407
nadass lhreo ramas foreachdass) 2. Mr. Ranjoot Kumar Verma

{P Reg. No.. IBBIIPA-OJZ!IP-ND030112017-18/10859
3. Mr. Satendar Kumar

IP Reg. Mo, IBBUIPA-00111P-PO158 V20 18-2019/12429

14. 8) Relevant Forms Web lini - hilps (b6, gow whomeidownkoads

) Farms tan be downkaded fram The Inschvency an¢ Bankngitcy Board of India {IBBY)
7lh Floor Mayur Bhewan Stankar Market, Connaught
Circus, Nagw Doku- 10001

Notica is hereby given Lhal the Natonal Company Law Tribunal Dell Bench 4l has ordered the
cammencemant of a corporate insovancy resclubon process of (he Mis, Ansal Properties and
Infrastructure Ltd. on 17.03.2020.

The crecitars of Mis, Ansal Properties and Infrastructure Ltd., are hereby calied upon fo submit thair
chams with peool on of before 31.03,2020 o the interim resolution professional al the address mentionad
againstantry No. 10

The proof of claims i5 to be submitted by way of the following spacified forms ©

-Farm B~Proafaf claims by O, | Creditors except andemployees

<Farm € -Proalaf claims by Financial credtors

~Form CA - Prool of Claims by Fnancal Crediors being afiottes n a ciass (Home buyers arAllolises)
-Form D~ Proafof claims by Workmen andor employees Financial creditors

-Farm E - Proof oé claims by Authorised Reprasentative of workmen and employees

«Form F-Proofal daims by Crediors (olher than operabonal Creditors ard Fnancai creditors)

The financai creditors shab subvit their claims with peoof by electronic means only. All ofer creditors
may submitthe ciams wih proaf i person, by post or by efectronic means _ ‘
Afinancial credsor belongng to a ctass. as listed against the entry No. 12, shall ndicate its choice of
authorised representative from amang the three insolvency professionals listed against entry No. 13to act
as authorised represantative of the class [Allotee under real estate project] n Form CAJ.

Submission of false or misleading proofs of claim shall attract penalties.

Sdk-
Date: 16.03.2020 Name and Signature of Interim Resolution Professional: Amarpal

Place: New Delhi Registration No.: |BBUIPA001I’|P-PO'584J‘20|&-ZQ 191 24? U




